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In supersession of ordr:r Nlo. 07lS.O./2014 dr. 24.07.2014issued earrier in this regard, Hon,ble ,hu ci,"r Justice has beenpleased to nominate Hon,ble Mr. Justice i"igu", Raj Lodha,Judge, Rajasthan High Court, Jodhpur as Chairman of the RajasthanHigh Court Legal Services Committee, lodhpur, as required undersection 8A of the Legal Services Authority Act, 19g7 read !/ithRegulations 3(4) and 4 of the Raiasthan state t_egal servicesAuthority Regulations, 1999.
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No. ; GeniXVl06/94lgtU_ tl,_e Date : ralr,(1;

Copy to :-
01. Registrar-Cum-principar secretary to Hon,bre the chief Justice,

Rajasthan High Court.
02. P.S. to Hon'ble Mr. Justice Gopai Krishan Vyas, Judge, Rajasthan

High Court , Jodhpur.
03. P.S. to Hon'ble Mr. Ju

High Court , Jodhpur.
stice Sangeet Raj Lod dge, Rajasthan
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Copy also to the following for information and necessary action :-
01. The Registrar General, Rajasthan High Court, Jodhpur.
02. The Registrar (Admn./Vigilance/Exam./Rules/Ctassification),

Ra;asthan High Court, Jodhpur/Jaipur Bench, Jaipur,
03. O.S.D. (F & I), Rajasthan High Court, Jodhpur.
04. The Member Secretary Rajasthan State Legal Services Authority,

Rajasthan High Court Building, Jaipur.
05. The Directoq Rajasthan State ludicial Academy, Jodhpur.
06. All Deputy Registrar, Rajasthan High Court, Jodhpur / laipur

Bench, Jaipur.
07. The Deputy Secretary, Rajasthan State Legal Services Authority,

Jodhpur / Jaipur.
08. All P.S. to Hon'ble Judges, Rajasthan High Court, lodhpur/ Jaipur

Bench, Jaipur.
09. A.O.l., Subordinate Courts (Estt.) Section, Rajasthan High Court,

Jodhpur.
10. A.O.J., Classification (Website), Rajasthan High Court,

Jodhpur/Jaipur.
11. Registrar (H.Q. At New Delhi), Bikaner House, Shahjhan Road,
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